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1be IChea8 detailed Dove are meaat 
fOr .U areas .iD¢lodiDa backward areas. 
Jlowever, for· b.Jndlooms lituaMd in bill 
.rea'~ the provisioDl for SOJDC of the ecl1emOl 
have· been liberaJised. 

,tt'. which ,have heeD set ~p 'in "M&db" 
'Prad08b; 

,(b) whether Gov~rn~nt have a "ropo­
sal to act up lome minoral :b8J.~ industdtJ 
in Raigarh ·District of the State ; 

. BJ:cl. Did, Ih •• fon by Bombay Manufaet.ren (c) if so, the Dumber of such mineral­
based industries proposed to be set up there; 

7'Q. .SHlU R.AMASHRAY J»R.ASAD . and 
SINGH: ·Will· tho Minister of FINANCE 
be pleased to .tato : 

(a> whether Clcise evaaioa to the tunc of 
about RI. 5 crores by manufacturers of brass 
and copper pipes was detected in Bombay 
on lhe 28th Pebruary. by a top official of 
·the Directorate of Anti·Bvasion (Excise) : 

(b) if so, the details thereof; 

(el t~. action taken asainst tho avaders; 

(d) whether raids have al.o been carried 
on in other States to find out evasion of 

. oxciae duty; and 

(e) if 80, the details thereof? 

THB MINISTER OF STATB IN THE 
MINISTRY OF FINANCE (SHRI JANAR· 
DHANA POOJARY) : (a> and (b). Yes 
Sir. Searches ·were conducted in the premises 
or the manufacturers of sheltsfblanks, pipes/ 
tubes of copper and copper alloys on 28th 
February, 1985 by the Directorate of Anti­
BvasioD (Central Excise) at Bombly and 
other places. The amount of duty estimated 
'to be evaded ia Rs. S croles. 

(c) Appropriate action under the provi· 
,iODS of Central Excise Law will b~ taken 
for adjudication and prosecution . of the 
ofrondeta. 

(d) and (e). Yes, Sir. During the fitst 
two months of 1985 about 1103 cases in. 
volving an estimated evasion of excise duty 
of !\S. 2734 lak.hs have been detected. The 
main commodities involved are computers, 
o1Ijqo machine.l, CQttpn fabrics. copper and 
copper alloys. and P.S.C. Poles. 

Setthta ~, of MI.ral-ba •• d IaclUltrl ... 
Ia Ral,arla DI.trlet (M.P.) 

'SJ. KUMARI PUSHPA DEVI : Will 
lite MiQilter of STSEL. MINES AND 
COAL be plcasod to state : 

(a) tho Dumber of miDcrat·based indus-

(d) the detan. of the steps take.D in the 
matter? 

THE MINISTER OF STEEL. MINES 
AND COAL (SHRI VASANT SATHE): 
(a) t6 (d). The following principal mineral 
based industries are Jocated in Madhya 
Pradesh: 

(1) One Steel Plant 

(2) One Aluminium Plant 

(3) Nine Ce,ment Plants 

(4) Two Fertilizer Plants 

(5) Two Asbestos Cement Plants , 

(6) Three Cera mic Units 

(7) Seven Refractory Units 

In addition, there arc three sulphuric 
acid plants and three caustic soda units. 

It is understood that three mini-cement 
plants are also proposed to be located in 
Raisarh District. 

The exact number of other smaller mine .. 
ral based industries, if any, will· be furnished 
as soon as the information awaited, i. 
received from the Government of Madhya 

. Pradesh. 

Five Working Days fa a Week In Pablf~ 
. Sectors 

752. SHRl LAICSHMAN MALLICK : 
Will the Minister of FINANCE be pleased 
to st.t~ : 

(a) whether some public sector ,or,_i. 
sationa are obaerviBI a five day week; and 

. (b) if .0, the namC$ of such .public 
undertaking? 

THE MINISTER OF STATB IN THE 
MINISTRY OF FJNANCS ,(SHRI 
JANARDHANA .POOJARY) : (a) and (b). 
Tho IAfonDatlon is beina colJocted and will 
be laid OIl tbe 'Table of the RODIO, . 




